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1 State Bank of India AAACS8577K 09-11-2023 1,49,09,51,306.89 1,33,60,90,195.12 Cash Credit NIL (Note 1) Yes  NIL (Note 1)          1,33,60,90,195.12 100.00% Nil Nil 15,48,61,111.77 NIL NIL

1,49,09,51,306.89 1,33,60,90,195.12 100.00% 15,48,61,111.77

Note:
1 The properties which are mortgaged with the above bank, as per the sanction letter, was sold by the bank and securities on the date of Liquidation is NIL except personal and corporate guarantee.
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Annexure-1
Name of the corporate debtor: Brahmaputra Rolling Mills Private Limited; Date of commencement of liquidation: 13/10/2023; 

List of stakeholders as on: 12/12/2023

List of secured financial creditors
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